IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

27.07.2024

|

Court Fee

Applicant|Specificatio
n

INOT READY CASES

58771/202 5.00,3*%5 2024-
1 12.07.2024  |BLAPL/4008/2024 |D MALLICK o 02 10,7,
2 28904/202 15.07.2024 WP (C)/1333/2022 |P K SWAIN |36.00,3*36 ngé;

58927/202 5.00,3*5 2024-
3, 15.07.2024  |ABLAPL/67/2024 | K NAYAK o 02 o 10005,
4 29138/202 15.07.2024 |FAO/175/2023 G C BARIK |4.00,3%4 ngé;

59139/202 P K . 2024-
5 [, 15.07.2024 |WA/1311/2022 voHANTA  |29-00,3%29 07 og

59270/202 A K . 2024-
6 | 16.07.2024  |CONTC/1459/2024 | om0y 2.00,3%2 0791

59272/202 R K 3.00,3*%3 2024-
70 16.07.2024  |ABLAPL/5922/2024 |ouboer |20 02 copy 107227

59676/202 s . 2024-
8 |, 18.07.2024  [WP(C)/42323/2023 [Z ... [8.00,3%8 077
9 20032/202 18.07.2024 WP (C)/29511/2021 |S MOHANTY |13.00,3*13 33%3;

60601/202 D K . 2024-
10 |, 22.07.2024 |WP(C)/12065/2023 |/ oo |50.00,3*%50 077

60602/202 D K . 2024-
1|, 22.07.2024 |WP(C)/12065/2023 |/ oo [50.00,3*%50 0707
12 21210/202 23.07.2024 [WP(C)/9095/2019 |J N PANDA [42.00,3%42 égfg;

61216/202 MK . 2024-
13 |, 23.07.2024 WP (C)/15264/2024 | ... [35.00,3%35 0707

61247/202 M K . 2024-
14 |, 23.07.2024 |TRP(C)/123/2020 |, o0 |4.00,3%4 0o

61304/202 P K 4*3,3%4 SENT 2024-
15 |, 23.07.2024 |MA/18/2002 VOHANTY |0 XEROX 0707

61709/202 P K . 2024-
16 |, 24.07.2024 WP (C)/3066/2024 | o . |4.00,3%4 0707
117 |61809/202 [24.07.2024 |WP(C)/3574/2022 |S DAS 7.00,3%7 SENT |2024-




! TO XEROX 07-27
BINDU
18 22336/202 25.07.2024 |WA/219/2023 SAGAR 33.00,3*33 53337
SWAIN
19 22538/202 26.07.2024 |WPCRL/12/2023 D PRADHAN [11.00,3*11 gg%g;
20 22865/202 26.07.2024 |CRLMC/2556/2023 |A DAS 8.00,3*8 gg%g;
21 22866/202 26.07.2024 |CRLMC/2556/2023 |A DAS 8.00,3*8 ggfg;
1 DFA DOCUMENT
2p 628717202 156 07,2024  |FA/228/2001 S DAS AVAILABLE IN  |20°4_
4 07-27
DMS
23 22932/202 26.07.2024 |WP(C)/2237/2024 |S. BARIK |5.00,3*5 égfé;
63044/202 3.00,3%3 2024~
24 |, 27.07.2024  |ABLAPL/4608/2024 |SK SAUKAT | o 0 0 v l07-27
PRADIPTA
25 (931997202 153 07.2024  |Fro/522/2016 KUMAR 2oy ENT O 2hed
MOHANTY
READY CASES
58918/202 P K 2.00,3%2 2024~
26 |, 15.07.2024  |ABLAPL/4156/2024 | ounnvry [30unload copy |07-27
9.00,3%9
59501/202 DOCUMENT 2024-
27 |, 16.07.2024 |WP(C)/8443/2003 [P K JENA | oo oo 0 (09-07
DMS
59672/202 H K 71.00,3*71 2024-
28 |, 18.07.2024  |WP(C)/35563/2020 |, nrs  |spNT To XEROX 07-27
60599/202 ABLAPL/16039/202 3.00,3*3 SENT 2024-
29 |, 22.07.2024 |} P K LENKA | " 1- ~ 0727
61431/202 5.00,3*5 SENT [2024-
30 |, 23.07.2024 |CMP/633/2023 A K SWAIN |V lo o 0727
27.00,3%27
62103/202 DOCUMENT 2024-
31, 25.07.2024 |0JC/1719/1987 S P SAHOO |, oo i nre TN 07227
DMS
BINDU
62337/202 27.00,3%27 2024~
32|, 25.07.2024 |CRLMC/574/2023 SAGAR SENT TO XEROX |07-27
SWAIN
9.00,3%9
62546/202 DOCUMENT 2024-
33 |, 26.07.2024 |0JC/2860/1994 J P KAR o iiinre In 07227
DMS
62552/202 4.00,3*%4 2024-
34 |, 26.07.2024  |ABLAPL/2471/2024 |P K BARIK | ' 0" o copy |07-27
63023/202 3.00,3*3 DOWN [2024-
35 |, 27.07.2024  |ABLAPL/479/2024 |A. SRHOO | 0, = 07-27




L. N.
36 63052/202 27.07.2024 BLAPL/13059/2012 |RAYATSING |4.00,3*4 DMS (2)3%3;

4
H

NIC



